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To,

The Registrar,

Hon'ble National Green Tribunal,

Copernicus Marg, New Delhi.

Sub: Regarding factual and action

12-01-2022 in the matter of

42O12022.

q,\r*r ,tmlN-uf a^f ^,4nlte /os/2022

I Throuth E-Fillint (E'mail : ludicial-n6@gov'in)

{-ta , romoradabad@uppcb.in, qmu : 05s1-2s72012

Copy to : following for information and necessary actlon please-

1. District Magistrate, Sambhal.

2.shriPradeepMishra,AdvocateforU.P.PollutionControlBoard,Lucknow.
3. CEO-7, U.P. Pollution Control Board, Lucknow'

4. Chief Law Officer, U.P. Pollution Control Board, Lucknow'

Sir,

In compliance of the direction passed by Hon,ble National Green Tribunal dated

12-07 -2022 on matter mentioned above, a factual and action taken report is hereby attached

with a request to put up before Hon'ble National Green Tribunal for kind perusal'

Qqr-
taken report in Compliance of order dated

Surendra Kumar Vs State of U.P' in O.A' No'

Yours Sincerely,

nal Off icer

(Vikas Mishra)

AEE CORS NEW 2022
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Action taken Report in compliance of direction issued by Hon'ble NGT order

dated l2-O7 -2022 in the matter of Surendra Kumar V/S State of Uttar Pradesh

in O,A. No. 42O/2022.

1- Background:-

Hon'ble NGT, New Delhi vide order dated 12-07'2022 in the matter of

Surendra Kumar V/S State of Uttar Pradesh in O.A. No. 420/2022 had directed

following -
,,2- The averments made in the application involve serious questions relqting to

environment arising out of the implementation of enactments specified in Schedule I

to the National Green Tribunat Act, 20L0. we are of the view that the factual position

needs to be verified and remedial action is required to be taken on the basis thereof by

the concerned Statutory Authorities. Accordingly, we constitute a Joint Committee

comprising of state PCB, Executive 1fficer, Municipal corporation, sambhal, chief

Medical Officer, Sambhal and Disffict Magistrate, Sambhal and direct the same to

undertake site vrsits, look into the grievances of the applicant, verify the factual
position and take remedial action in accordance with law by following due process

within one month from the date of receipt of a copy of this order. The State PCB will be

the Nodal agency for coordination and compliance"'
,,3. Foctual ond action taken report may be furnished within two months by e'

mail at judicial-ngt@gov.in preferably in the form of searchable PDF/ocR support

PDF and not in the form of lmage PDF'"

In compliance to the aforesaid direction, a Joint Team comprising Executive

officer, Nagar Palika Parishad, Sambhal, chief Medical officer, sambhal, Regional

Office, U.P. Pollution ControI Board, Moradabad and Sub District Magistrate [District
Administration) sambhal visited the said sweets making unit M/s Guru Sweets

located behind Axis Bank, Chaundasi-Amroha Road, Teshil & District Sambhal on

27 -07 -2022. Copy of foint inspection report is annexed as Annexure- 1'

2- Observations :-

i, As per the report of Joint copmittee, the said sweets making unit M/s Guru

Sweets is located behind Axis Bank, Teshil & District Sambhal and is being

operated under the area of Nagar Palika Parishad, sambhal and engaged in

manufacturing of sweets 60 Kg/Day by using Sugar, Milk, Mava etc as its raw

materials.
ii. Unit has obtained license under Food Safety and Standards Act, 2006 from

the department of Food safety and Drug Administration, Government of Uttar

Pradesh on dated 23-01'2020 which is valid upto 22'01-2025'



iii. During visit it was observed that, a small quantity of waste water estimatery'
to be approx 500 liter per day is generated from equipment/ utensils
washing section and needs its treatment. Further, it was also found that flow
in municipal drain is stagnant and required the cleaning of drain.

iv, The Unit has 02 gas fired and 02 wood fired small bhattis in which LPG

approx apporx 30 Kg/Day and Wood 30 Kg/Day is used as fuel. A common

stack ofapprox 30 feet height is installed on wood fired bhattis.

Conclusion :

The said Sweets making unit M/s Guru Sweets located behind Axis Bank,

Teshil & District Sambhal is being operate in area ofNagar Palika Parishad, Sambhal

without having consent under section 25/26 of Water (Prevention and Control of
PollutionJ Act 1.97 4 and under section 2l/22 of Air (Prevention and Control of
Pollution) Act 1981 as amended and also not having Effluent Treatment Facility for
the treatment of waste water generated from equipment/utensils washing section.

Action taken:

Considering above facts UPPCB, Lucknow has issued the show cause notice
vide letter no. H80626/C-7/fuun-aaTqoqoilo/22 dated 02-09-2022 under section

33-A ofthe Water (Prevention and Control of Pollution) ActL974. Apart from that
Sub District Magistrate, Sambhal has also issued a notice on 15-09-2022 under
section 133, ofcrpc. Copies are annexed as Annexure -Z &3.

p
RegiJnal Officer

U.P. Pollution Control Board.
Moradabad

r
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